
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

Sl no: 

CUTTACK 

ILA No 

(ARISING OUT OF ORIGINAL APPLICATION N0. 

(Under Section 14 r/w section 18 of the National Green Tribunal Act, 2010.) 

1. 

Tapan Kumar Lenka 

-Vrs 

State of Odisha and Ors 

DATE: - |7:10202s 
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By the Applicant through Counsel 

Prapati Jati & Anjan Patnaik, Advocate 
B.C.E. No. O-39/2025 & 

1489/2010. Ph: +91-9776941191 email: 
prapati.jati@hotmail.com 
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